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Bengaluru Tomortrow

34°C The weather will be dry.
Morning will be pleasant with
mist and haze. Day will be
warm and uneasy. Night will
be pleasant.
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vided crucial insights into
‘ the Sun’s internal dynam-
; ics and the complex inter-
| play of magnetic fields
| within sunspots,” said Pro-
| fessor Ravindra.
| He added that KSO’s in-
‘ quisitive gaze extended
| beyond sunspots and sig-

nificantly contributed to

|
R understanding solar pro-

minences, the bright, gase-
ous features that erupt
from the Sun’s edge.

Early stalwarts
Some of the stalwarts who

as a leader in solar re-
search are astronomers

) solidified KSO’s reputation
|

’ like John Evershed, T.
Royds, and AR, Narayan.

_ Professor Ravindra said

* Royds achieved a remarka-
ble feat by capturing the

first-ever photograph of

| specific oxygen lines in the

| chromosphere (the layer of

Why did the Madras Obser-
vatory move to Kodaika-
nal? It is due to the evalua-
tion (2,343 meters) which
is said to provide an ideal
vantage point for observ-
ing and understanding io-
nospheric processes.

Prof. Ravindra said that
recognising the critical link
between solar activity and
Earth’s upper atmosphere,
the ionosphere, an ionos-
pheric and magnetospher-

ic laboratory was
established.
“Kodaikanal’s unique lo-

cation near the geomag-
netic equator, the imagin-
ary line around the Earth
where the magnetic field is
vertical, proved to be a sig-
nificant advantage. Studies
conducted here revealed
unique features in the io-
nosphere, particularly the
sporadic E layer. This layer

T EOnst i

lar observations, fostering
a global understanding of
our star,” he added.

Digitisation
The KSO has also consis-
tently embraced techno-
logical advancements to
push the boundaries of so-
lar research.

The 20th century wit-
nessed the incorporation
of sophisticated equip-
ment like spectrohelio-
graphs and photoelectric
detectors.

It also has an ongoing
project to digitise a vast ar-
chive of historical solar im-
ages. This includes white
light data, crucial for stu-
dying sunspot evolution
and surface features; Calci-
um-K (Ca-K) data, which
provides insights into the
chromosphere’s tempera-
ture and structure; and so-
lar prominence data, es-

sential for understanding \

these dynamic features.
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FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF

WHITE LEAF SOFTWARE SOLUTIONS PRIVATE LIMITED

has commenced volunlary liquidation on 27.03.2024.

address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means cnly. All cther

stakeholders may submit Ihe proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penaities.

1 [NAME OF CORPORATE PERSON WHITE LEAF SOFTWARE SOLUTIONS FRIVATE
LIMITED
2 |DATE OF INCORPORATION OF 1210412012
[CORPORATE PERSON
3 |AUTHORITY UNDER WHICH Roc-Bangalore
CORPORATE PERSON IS Ministry of Corporate Affairs
INCORPORATED / REGISTERED
4 JCORPORATE IDENTITY NUMBER/  [U72900KA2012PTCO063504
LIMITED LIABILITY IDENTITY NUMBER
|__|OF CORPORATE PERSON
5 [ADDRESS OF THE REGISTERED No. GC, Alsa Glenridge 32, Langford Road,
OFFICE AND PRINCIPAL OFFICE Bangalore, Karnataka, India, 560025
(IF ANY) OF CORPORATE PERSON
6 (LIQUIDATION COMMENCEMENT DATE [27.03.2024
OF CORPORATE PERSON
T |NAME, ADDRESS, EMAILADDRESS,  [MR. THIRUPALGORIGE
[TELEPHONE NUMBER AND THE No. 87, 2nd Floor, 21st Cross,
REGISTRATION NUMBER OF THE  |7th Main, N.S. Palya, BTM 2nd Stage,
LIQUIDATOR Bangalore-560076, Karnataka, India
Cell +31 94483 34064, LL +91 80 7963 4233
Emall: gthirupal@gmail.com
IP Registration No. IBBUIPA-002]IP-
[NODO1E/2016-17/110030 AFA vaiid upto 21/05/2024
8 [LAST DATE FOR SUBMISSION OF CLAIMS 126.04.2024
olice is hereby given that M/s. WHITE LEAF SOFTWARE SOLUTIONS PRIVATE LIMITED

The stakeholders of WHITE LEAF SOFTWARE SOLUTIONS PRIVATE LIMITED are hereby
called upon to submit a proof of their claims, on or before 26.04.2024 to the liquidater at the

G 'S Putlic Scheal (SUPS),
CBSE Sr. Sec. Scheol, Chennai- 660
100, requires Hzadmistress for the
Primary School classes. Candidates
below 45 years with PG in Sciance
or English with B.Ed. having 5
years of teaching experience, mini-
mum 3 years as the HM / VP in any
school can appiy. Schocling in En-
glish medium, UG & PG in regular
Course  Mandatory.  Salary  Rs.
75,000/~ PM. Elgble candidates
can send their resume to reach us
(rkishore@sjps.edu.in) before  10th
of April 2024. Chairman, SJPS!

mw mm._..:cmzbmzbg
£+ Matric. Hr, Sec. School
Ambattur, Chennai-53
044-26582250/ 26585871 / 26582777
Mob: 95661-53810

sethubhaskara@gmail.com

D TEACH u‘.r,mr

ths

Senlor Secondary-CBSE Board
& NEET/JEE handling Teachers

for

PHYSICS & BIOLOGY

Apply ta:

akvcorrespondent@gmail.com|

Offline or Online mode of

Interview will be conducted,

@ WMET

R==2# centre for Distance and
Online Educalion (C00E)

Salary: PGTs 75 Lacs to 26 Lacs PA
86Ts 22.7 Lacs 10 23.5 Lacs ;
Walk:in for model teaching Interview!

».on 07.04.24/(Sunday) al 9.30 am

Applications are invited for
the position of |
DEPUTY DIRECTOR
S350 DL/OL
Candidates with Ph.D and
having work exp. in ODL/ OL
in Universities need alone apply
on or before 9° April 2024 to;

Sd- Ty . - .
Date :31.03.2024 Thirupal Gorige S.PRSelvakumar  Dr. Sethu Kumanan nw—mm_.@mam:._.:_:.mn._:
Place : Bangalore Liquidator Principal Comespondent Salary Negotiable
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SAMEERA SALEEM vide
affidavit dated 30.03.2024
swornto Notary Ravi.

having any claim over the Schedule
Property, may kindly bring their claim to the
notice of the undersigned within 10 days
from the date of this notice, failing which it

KOU016/2016-4TH0030 AFA valid upte 21105/2024
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wouldbep d that there are no claims
over lhe said property.
- SCHEDULE

All that piece and parcel of vacant site
bearing No. 525 Hennur Bellary Road,
| Stage, IV Block extension, Bangalore,
measuring East to west 50 feet, North to
South ‘80 feet, totel measuring 444.44
squareyards, and bounded on:

Eastby : SiteNo.526.

Westby : SiteNo.524. «
Northby : Road.

Southby: SiteNo.503.

ANAND. R. SUDI
Advocate, No, 26, 2nd Main

Raghavaprasad, S/o. Late.
Chandrashekaraiah, Major, resident of
Sarjapura village, Sarjapura Hebli, Anekal
Teluk. 4) Sri. S. Vijayadev, S/o. Late. S.D.
Sheshag: , Major, resident of Sanapura
village, Sarjapura Hoblt, Anekal Taluk. 3) Smt
§.C. Parimala, D/o.Late. S.
Chandrashekaraiah, Major, residznt of
Sarjapura village, Sarjapura Hobli, Anekal
Taluk.

Whereas the above said Appeliant hasbeenin
stated the order case against the above said
you, seeking setting aside the erder. You are
hereby summaned to appear before the court
of the Assistant Commissiongr, Bengaluru
South Sub Division, at Bengaluru, inperscner
by pleader onthe 19.04.2024 a1 03:00 R to
answer the same, failing which the case will
be disposed of placing you all ex-parte

Given under my hand and sea! of this courton
1his 27/0372024

By order of the Court, Assistant Registrar,
Bengaluru South Sub-Division, Bangaluru
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